FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF JPM EXPORTS PRIVATE

LIMITED

SI.No.

PARTICULARS

DETAILS

1

Name of corporate debtor

JPM ExportsPrivate Limited

Date of incorporation of corporate debtor

19.08.2009

Authority under which corporate debtor is incorporated/
registered

Registrar of Companies —
Kolkata

Corporate Identity No. / Limited Liability Identification No. of
corporate debtor

U17120WB2009PTC137865

Address of the registered office and principal office (if any) of

corporate debtor

Infinity Benchmark , 12
Floor , Office No 1202, Block
— GP, Sector V , Salt Lake
City , Kolkata West Bengal
700091 IN

Date of closure of Insolvency Resolution Process

21.12.2021

Liquidation commencement date of corporate debtor

Order pronounced on
21.12.2021 and received by
ILiquidator on 22.12.2021

Name and registration number of the insolvency professional acting
as liquidator

IAvishek Gupta
IBBI/IPA-003 / IP -N000135
2017-2018 / 11499

§
Address and e-mail of the liquidator, as registered with theBoard

CK-104, Sector 2, Salt Lake
IKolkata, West Bengal-
700091
avishek@optimusresolution.n

et

10.

Address and e-mail to be used for correspondence with the

liquidator

CK-104, Sector 2, Salt Lake
IKolkata, West Bengal-
700091
jpmexports.cirp@gmail.com

LI

Last date for submission of claims

21.01.2022

Submission of false or misleading proof of claims shall attract penalties.

Date: 25.12.2021
S Place: Kolkata

Notice is hereby given that the National Company Law Tribunal Kolkata has orderedthe commencement of
liquidation of the JPM Exports Private Limited on 21.12.2021 and order received by Liquidator on 22.12.2021
under section 33 of theCode.

The stakeholders of JPM Exports Private Limited are hereby called upon to submit their claims with proof on or
before 21.01.2022, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other credltors may submit
the claims with the proof in person, by post or by electronic means. v

Avishek Gupta
Tquidatof — JPM Exports Pvt. Ltd.
Regn no. IBBI/IPA-003 / IP -N000135/2017-2018 / 11499
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FORWM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy
Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF JPM EXPORTS PRIVATE LIMITEL

nd PARTICULARS DETAILS |

1. Name of corporate debtor | JPM Exports Private Limited

2| Date of incorporation of corporate debtor| 19.08.2009

3. Authority under which corporate debtor is | Registrar of Companies — Kolkata
incorporated/registered

4| Corporate identity number / limited liability U17120WB2009PTC137865
identity number of corporate debtor

5{ Address of the registered office and principal| Infinity Benchmark , 12th Floor , Office No 1202, Block- GP

office (if any) of corporate debtor Sector V, Salt Lake City , Kolkata West Bengal 700091 IN
6 Date of closure of insolvency resolution process | 21.12.2021
7| Liquidation commencement date Order pronounced on 21.12.2021 and received by
of corporate debtor Liquidator on 22.12.2021
8| Name and registration number of the insolvency | Avishek Gupta
professional acting as liquidator IBBI / IPA-003 / IP -N000135 /2017-2018 /11499
9.| Address and e-mail of the CK-104, Sector 2, Salt Lake Kolkata, West Bengal-700091
liquidator, as registered with Board avishek@optimusresolution.net
10} Address and e-mail to be used for CK-104, Sector 2, Salt Lake Kolkata, West Bengal-700091
correspondence with the Liquidator jpmexports.cirp@gmail.com

11| Last date for submission of claims 22.12.2021

Notice is hereby given that the National Company Law Tribunal Kolkata has ordered thg
commencement of liquidation of the JPM Exports Private Limited on 21.12.2021 and ordef}
received by Liquidatoras on 22.12.2021 under section 33 of the Code.
The stakeholders of JPM Exports Private Limited are hereby called upon to submit their claims withy
proofon orbefore 21.01.2022, to the liquidator at the address mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Date: 25.12.2021 Liquidator - JPM Exports Pvt. Ltd

Sd/-Avishek Gupt
Place: Kolkata Regn no. IBBI / IPA-003 / IP -N000135 / 2017-2018 / 11491




== =

sterataef
(TFmTe wE e e e B (e aem)
(AGTESA, 205%-7 (AU 53)

5 e i

5. | AT Tesa A EiHaE aETSITA siETet B

3. | Sl werreta Heg st wife S50t 3008

o, | (7 TESTR T FTTEG Tl AR W (Al - T
wsifrs [FawTE

8. | =TT Rﬁ‘rﬂﬁﬁ TR FATED U17120WB2009PTC 137865
T A A “mred T

. | SrHiTED we e BT e, sowy o, Wi A ey,
WoE AT T BT (AW 9T T-fal, 39 «, Fhrere G, s
g A5 40008} TED

. | T Frefelem o arEa T | avsaaeas

o | ARG wawela Fggreem swa ey | = oo wiiEe 23.0%.303) &3 g
FY T UEE T 23.33,.303

b | FriErehs o Ymreh aremneE | whees el

A e w IBEI/IPA-D03/P-NO00135/2017-18/11499
. | FEETEET B WIEH W @G FE | A o8, OFFF 1, IS T, sfewm-
o -Q \?@ ﬂ/)(}(}h)
avishek@optimusresolution.net
so.| FrpETenEE fieem e T Fim-yo8, 3137 3, WHLAT T, #fmwen-
A FE AT AET qooany
jpmexports.cirp@agmail.com
3y, | i SR e 33.53.30633

gt Teveatey Eter aeer wmE G, Wit P (T o G, T (A (e amsEE
HiETEs FRT-an T oF FE o FE a0y T o FEETete oy
T S W 33,5 La04y, (FUET (R e WHT |

(P A 2ETEs FEhE - CORErEETE CTRE (B A 25, T Gwh wie
PpIelE WA Wi WeITE T A T 23.0%.3083 WAL A1 Wi Wi, Frgrentan iy, wE
yo Biufew B

e TEeere Sl A aTeE wE S Sy (Ao WU | S A ChEre e
wite Wi 2T TN S S{TEE, SR =1 EgTe TR |

wifeE T o= e mie wham T F0E # |

/- wferas wwl
w1 2e.58.203) FrgETea - (T A ol fae
B FEEE @& 7 - IBBUIPA-003/IP-N000135/2017-18/11499




